
taken ia all tbe Thtrmal Power Plants 
except "V1ijayawada and Singrauli Plants'; 

(c) if 10, details of the .uideline~ sent 
to the concerned authorities to take 
immediate pollution control measures; 
and 

(d) steps taken by the Talcher and 
other Thermal Power Plants to adopt 
adequate pollution control measures? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS: (SHRI VIR SEN) : (a) and (b). 
Yes, Sir. 

(c) and (d). 0) Retrofitting of electro· 
static procipitators in 
all the existing old 
plants has been urged. 
According to The 
Central Electricity 
Authority, retrofitting 
and augmentation of 
poJlution control 
devices are envisaged 
for about 20 power 
plants. 

(U) Standards for particu­
late matter and stack 
height have been mdde 
known to the concer­
ned authol'ities for 
implementation of 
necessuy poUutioa 
control measures. 

I 

Nile .... 'PO"r projects aad alDCNDt to 
set diem up dur .. Se'eD'" Plu 

4409. SHRIMATI JAY ANTI PAT· 
NAIK: Will the PRIME MINISTER be 
pleased to state: 

,(a) tb. amount spent on itnpl'ettlent­
ina nuclear power dev61Qp:mea t programme 
in tbe • Sixth P1aa; 

(c) if so, the amount earmarked to­
wards tbe deYeJopment of nuelear J)OWer 

projects in the Seventh Plan period; and 

(d) the details of the programme pro­
posed to be implemented by Government 
in this reprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH .. 
NOLOGY AND IN THE DEPART­
MENTS OF OCEAN DEVELOPMENT t 
ATOMIC ENERGY, SPACE AND ELEC· 
TRONICS (SHRI SHIVRAJ V. PATIL): 
(a) Capital expenditure incurred in the 
Sixth Plan in the nuclear power sector 
was about Rs. 465 crores. 

(b) Yes, Sir. 

(c) and (d). The IS-year Nuclear 
Power Profile envisages establishment of 
10,000 MWe nuclear power generation 
capacity. The allocations for the Seventh 
Five Year Plan are being finalised. 

Smu.li ... of timber wood in 
Arunachal Pradesh 

4410. SHRI DIGVIJAY SINH : 
Will the PRIME MINISTER be pleased 
to state: 

(a) the magnitude of the smuggling 
of timber wood in Arunachal Pradesh; 

{b) whether the smuggling often arises 
due to shortage of saw miUs; 

(c) how many more saw mills have 
been eatablished in the Union Territory 
during the last three years; and 

(d) the steps being taken to protect 
this lar,est forest cover in India ? 

THB MINISTBR OF ST ATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FOR.ESTS (SHill VIR SBN): (a) Some 
smualioJ of timber from Arf,lnacbal 
Pr4\dC$h hi\i b~ &:OpOltcd. The exact ~,,­
tCQ' i. Dot knoWD. 

(b) No, Sir~ 



(c) The information is be.i.q colloet­
ed and will be laid on tho Table of Lok 
Sabba. 

(d) The steps taken to protect the 
forcsts are as under: 

( I ) Strict enforcement of the 
Indian Portat Act, 19~7 to 
prevent unauthorised fellinl 
of trees. 

(2) Deployment of additional 
force tor protection of 
forests. 

(3) Maintenance of round the 
clock vigil over forest arcas 
vulnerable to lawlessness. 

(4) Import duty on certain spe­
cified forms of wood has 
been reduced to 10 percellt 
ad 'Valorem. 

(S) Efforts are beina made to 
eliminate the agency of con­
tractors in the working of 
forests. 

Jilep. laftliratloD from Baagladesh aud 
discovery of forged Indlaa V .... 

4411. SHRI DIGVIJA Y SINH: Will 
the Minister of HOME AFFAIR.S be 
pleased to state : 

(a) the estimated magnitude of HIe­
lal infiltration from Banaiadesb to India 
over the last tbree years; 

(b) whether a hiah level team of the 
Home Ministry discovered large scale 
racket in forged Indian visas; 

(c) jf so, the dotails thereof; and 

(d) the number of officials Who bave 
been indicted for complicity in luch 
cascs? 

THE MINISTBR OF STATB IN THE 
MINISTR.Y OP HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
(a) Pilures relarding iUepl infiltration 
from Bangladesh into India are not avai­
lable. 

(b) to (d). The Problem of Bangla­
deshi nationals entering into India on 
forged visas had come to the notice of 
the Government of India for which suit­
able remedial measures are being taken. 

SpoDsorlog of caltural actl,ltles Icheme from 
oae State to uother 

4412. SHRIMATI PATEL RAMA­
BEN RAMJIBHAI MA VANI: Will the 
Minister of YOUTH AFFAIRS AND 
SPORTS be pleased to state: 

(a) whether Government have spon­
sored any scheme to support culturdl 
activities and tours amongst the youths 
from one State to another and from one 
relion to another; 

(b) if so, the details of stich schemes; 

(c) what are the criteria, rules and 
regulations for conducting and getting 
aSBistanee tb erefor; and 

(d) what encouragement has been 
liven for such activities during 1983 to 
198' and the details of assistance in kind 
and cash liven durina the above period? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AFPAIRS 
& SPORTS (SHill R.K. JAICHANDRA 
SINGH): (8) to (d). A statement is 
afven below. 

St.temeat 

(8) to (d). The scheme of Promotion 
of National Intepadon being implement. 
ed by the Department of Youth Mairs 
and Sports provides opportunities for cul­
tural activities to the participatiqa youna 
persoDS in the national lntelta~ioa~. 
oraaoised at ~ariOUI pl.cea in tbo J~ 




